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DESCRIPTION OF IMMOVABLE PROPERTIES

WWW.FINANCIALEXPRESS.COM

WEDNESDAY, FEBRUARY 15, 2023
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E-AUCTION
NOTICE

FINANCIAL EXPRESS

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankruplcy Board of India
{Inscdvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

Earnest Money Depesit SUNSTRIKE TELECOM PRIVATE LIMITED
Name of Demand Hotice Date o Date/Time Property Name and
Sl the Borrower and Description of Property [ Sttus of Reserve Price | (EMD)amount and EMD Submissian of Inspection 'B"_';":f"l‘!““‘“' Contact No. of RELEVANT PARTICULARS
Ho Branch 0SSessIoN | Notice Amount et | AccountDetails | E.Auction | Date and Time | B 5MURt | Authorized Officer TTName of Corporate Deblor | Sunstrike Telecom Private Limited
> 2. |Date of incorporation of Corporate Deblor | 12052005
23| BO - KUM Sahibabad, | Flat No. FF -4, FIRST FLOOR MIG| Physical 25.07.2017 Rs. 14,00,000/-| Re.1,40,000/- (Rupee | Ac No.- 1511100000170 | 03.03.2023 | 27.02.2023 | Rs.10,000- |  Sh. Amit Ranjan 3. [ty under which Carporate Deblor s | RaC. Delh
Ghaziabad Borrower - | BACK PORTION WITHOUT ROOF Rs. 1517941/ as on|{Rupee Fourteen}One Lakh Fourty | Ale Name - Z0 Noida Aic| 11:00 AM to 12:00 PM {0 [R=. Ten Mobile - 9528203810 lincorparated | registered
Gaurav Chauhan|RIGHT IN FOUR STORYED 30.06.2017 plus further Lakhs only) Thousand only)]E-Auction Name of| 01:00PM 02:00 PM Thousand Email - 4. |Corporate Kenfity Mo, | Limited Liabilty | US19050L2005PTC 1 35664
Guarantor - Vijendra [ BUILDING build on Plot No. D-409 interest, expenses and 02.03 2023 1ll4 PM Beneficiary - Punjab & anly) zo.noida@psh.co.in |idertifcatian No. of Carporate Dablar
and Gauwurav|Vilage Indraprastha Ghaziabad. other charges et thereon Sind IF5C Code - 5, |Address of tha registerad office and WZ-207, Sacond Floor, Shiv Nagar Exin.,
Chaudhary Area measuring 69.67 Sg. Mirs. PSIB0021511 | prinaci peal affice {if any) of Corporate Debtor | West Dali - 110058
24|BO - KUM Sahibabad, | Flat No. F-4 LIG First Floor Without| Physical 05.08.2016 Rs. 8,90,000/-| Rs.89,000/- (Rupee |A.c No. - 1511100000170 [ 03.03.2023 | 27.02.2023 | Rs.10.000- | Sh. Amit Ranjan B e aaTal | celerProRovscad 043 2003
Ghaziabad Borrower - [roof Right At Plot No. D-404 Rs. 934464/- az on |(Rupee Eight Lakhs | Eighty Nine Thousand | Ale Name - ZO Noida Aic| 11:00AMto |  02:00 PMto (Rs. Ten Mobila - 9528293810 o it et o N . lor_recaived on 14.04.40
Kapil Singh Guarantor | Indraprastha Colony Loni Ghaziabad 31.07.2016 plus further[20 ¢ Ninetyjonly) 02032023 til 4|E-Auction Name of| 01:00PM 04:00 PM Thousand Email - ; 'FE;:.TJEI:E: ﬂ'j::tEEfE_'m“'m'"ﬂhE'lE!-' 13.08.2023
i ¥ ! < = 7 L L P. % . i ; - : .- E w
lnﬂdfrl;in: hlE-harmal and ::l:tsm;tama of Kapil Singh Area interest, expenses and Thousand only) M g?ﬁlmla;ys : Pél:j:l: E.‘ anly} zo.noida@psb.co.in & [Narne and Registration number of e Kamall Ahuja
9 ksl other charges elc tharaon [insohvency professional acting as Interim | Reg. Mo IBS1EPA-O0REP-RD 10230202 0-202111 3364
PSIBO021511 |Resolution Professional AFA Valid upto : 30.03.2023
25|B.0. Loni Border; | Flat No. GF-1, Ground Floor, Plot No.| Physical 04.12.2018 Rs. 17,82,000/-] Rs. 1,78.200/- (Rupes | A.c No. - 15111100000170 | 03.03.2023 28022023 Rs. 10,000/ Sh. Amit Ranjan 9 | Address & emal of the inberm rescluion | A-5, 2nd Floor Gurudwara Marg,
Borrower - Sh. Guley | 130, Khasra Mo. 279, Akashwani Rs. 1770213150 as on |(Rupee Seventeen| One Lakh and Seventy | Afc Name - ZO Noida Alc | 11:00AMto | 10:00 AM to (Rs. Ten Mobile - 9528293810 profiessional, as regesbened with the boand Defence Colony, New Dedhi-110024
singh and Sh. Joney; [ Colony, Village Sadullabad Loni, 30.11.2018 plus further Lakhs and Eighty | Eight Thowsand and Two | E-Auction Name of| 01:00 PM 1200 BM Thousand Email - | E-mail: ncHt. srassociate(@iawmas.in
Guarantor- Sh.5onu | Ghaziabad, U.P. in the name of Guley interast, expenses and TwoThousandonly) |only) 02.03.2023 tll 4 | Beneficiary - Punjab & anly) zo.noida@psh.co.in 10, Addrass and E-mailtln':lslused for Eﬂﬂ;eirﬂﬂﬂd EEI:T. Dalence Colony
: : i - | comespondence with the [nkerim w Delhi-1100
Singh Area- 66,88 Sq.Mt pther charges etc thereon FM ﬁéEn;1Fﬁf1ﬂ Code .R;eggll,rlﬁm Prp‘e:mra: ; E-mail: cirpsunstikatelacomi@gmail.com
- . . - 11.| Lexst dite for submission of claims 18022023
26|BO - Loni Border |Flat No.UGF-1 Without Roof Rights| Physical 01.06.2021 Rs. 12,00,000/-|Rs.1,20,000/- (Rupee | A.c No.- 1511100000170 | 03.03.2023 | 28.02.2023 | Rs.10,000- | Sh.Amit Ranjan T [ g ey g g ey
Ghaziabad Borrower - [At Plet no.B1/1 Ganga Vihar Rs. 1136279.94 as on|(Rupes Twelve|One Lakh Twenty | Alc Name - ZO Noida Afc| 11:00AMEa | 12:00 PM 1o (Rs. Ten Mobile - 9528293810 Sub-cs-a:ii:nrn'éﬁ'u:fs-lrer:ll:un'm:’:as::ertaré:lllty
Hare Ram Sahni|Sadullabad Loni Ghaziabad in the 31.05.2021 plus further | Lakhs only) Thousand only}|E-Auction Name of| 01:00FM 02:00 PM Thousand Email - e Interim Resolution Professional
Guarantor - Ravinder | name of Hare Ram Sahni Area - 37.16 interest, expenses and 02.03. 2023 till 4 PM E?mﬂdary - Punjab & only) zo.noida@psb.co.in h'r‘_ﬂm of meohvency okeesionds arkied)] ot Anvicable
Kumar Sq.Mts olher charges efc therean Sind IFSC Code - I art 38 authorised representative of crecditnes
CoiE - | isshose tveanambe of Sach gy
27|BO - Loni Border, | Flat No. FF-4 MIG First Floor Without | Physical 04.12.2018 Rs. 8,25,000/-|Rs.82,500/- (Rupss | A.c No.- 1511100000170 | 03.03.2023 | 28022023 | Rs.10,000- |  Sh. Amit Ranjan 1 fal S AS e e (10 Weblink : hitps:fbbi gov.infenhome/sownloads
Ghaziabad Borrower - | Roof Right At Plot No. 56 Khasra Re. 953361/ ac on|IFUpee Eight Lakhs| Eighty Two Thousand | Alc Mame - ZO Noida Ale| 11:00AMto | 02:00 PM 1o (Rs.Ten | Mobile - 9528293810 s s R e Applicable
Jogender Singh and |No.67 Akashwani Colony Village 3011 2018 plus further |3nd Twenty Five]Five Hundred only} |E-Auction Name of| 01:00FPM 04:00 PM Thousand Email - R T _ = e T
Sheetal Guarantor - | Sadullabad Loni Ghaziabad UPin the nleresl expenses and |Thousandonly) | 0203.2023414PM | Beneficiary - Punjab & only) | zo.noida@psh.co.in e e iy
E“mit I{umr ﬂﬂmEﬂJﬂgEME[ '5|“Hh Hﬂd smtal othear Ehgrges E.‘h:[hgmnn Ei n d H: 5 E |: ﬂ'd g - l{jrder rEEFIl;IJ'&:I on 1.{'||:|EE'|:|23'=
Area- 38238 Sq.Ft P5IB0021511 The creditars of Sunstrike Telecom ?riw.te Limited ar= t'erer.:,rl;alled upon to submil Ih?i-" claims '.:n'll'
28|BO - Loni Border, | Ground Floor At Plot No. C-21 Ganga| Physical 08.10.2018 Rs. 16,00,000/-f Rs.1,60,000/- (Fupes | A.c No. - 15111100000470 | 03.03.2023 01.03.2023 Rs. 10,000/ Sh. Amit Ranjan m'grfr?; L;EIDBFD'E 28,02, 2023 to the: interim resclufion professional at the address menticned against
Ghaziabad Borrower - | Vihar Village Saduliabad Loni Rs. 16642T73/- as on|iRupee Sixteen]One Lakh Sixty|Ale Name - ZO Noida Ale | 11:00 AM to 10:00 AM io [F=. Ten Mobile - 3528293810 . g e i e e
Om Prakas h|Ghaziabad UP in the name of Om 30.09.2018 plus further | Lakhs only) Thousand only)|E-Auction Name of| 01:00PM [ 1200PM Thousand Email - ;EEEH?JE?L“J?:LL?Eiil,ﬂ.li?#';'.;';;“féjE;Z?;L’I}ﬂﬂi‘mmm;”‘“*“f Mlother creditors may
Guarantor - Mukesh | Prakash Area-675Sq.Ft interest, expenses and 02032023414 PM Beneficiary - Punjab & anly) zo.noida@psbh.co.in Submissin of false o misleading proofs of ciaim shall atiract penalties. Sdl-
and Manoti Devi other charges etc thereon Sind IFSC Code - Kamall Ahuja
,,,,, PSIB0021511 Diata : 1507 9023 Irterim Fesoiufion Professional for Sunsinike Telecom Private Limied
29|BO - Pasonda -|F-1, First Floor, Front Left side, Plot| Physical 09.07.2018 Rs. 17,25,000/-|Rs. 1,72,500/- {Rupee | A.c No. - 15111100000170 | 03.03.2023 | 01.03.2023 | Rs.10,000/- Sh. Amit Ranjan | Place: New Delhi Reg. No.: IBBIIPA-Q02P-NN 025/2020- 2021113363
Borrower - 5h, Balram | No.53, Block Mo A, Shalimar Garden Rs. 171971586/ as on |{Fupee Seventeen) One Lakh Seventy Two | Ale Name - Z0 Noida Aic| 11:00AMto | 12:00 PM o [Rs. Ten Mobile - 352B293810
Kumar Singh Main, Sahibabad, Ghaziabad, U.P 30.06.2018 plus further Lakhs Twenty Five| Thousand Five Hundred | E-Auction Mame of| 01:00FM 02100 PM Thousand Email - .
Measuring 450 Sq.Ft in favour of Sh. inferest, expenses and Thousand anly) only) 02032023 till 4 | Beneficiary - Punjab & anly) zo.noidai@psh.co.in ﬁ Indian B~.ak
i kil A, EATETATE ALLAHABAD
|BO P as o nda | Flat Mo.FF5 First Floor Without Roof | Physical 05.02.2022 R2.15,80,000/-| Re.1,58,000/- [Fupee | A.c No. - 15111100000170 | 03.03.2023 01.03.2023 Rs. 10,000/- Sh. Amit Ranjan o
Ghaziabad Borrower - | Right MIG at Plot No. B1/1 Ganga Rs. 206726023 as on|IRupee Fifteen|One Lakh Fifty Eight | Alc Name - ZO Noida Alc| 11:00AMto | 0200PMto | (Rs.Ten | Mobile - 95262083810 H-1A/18, Noida, Sector 63, Gautam Budh Nagar, UP-201301
Harish Shukla|Vihar Sadullabad Loni Ghaziabad in 59.01.2022 plus further |L2khs and Eighty] Thousand only)|E-Auction Name of| 01:00PM 04:00 P Thousand Email - E-mail:né15@indianbank.co.in Phone :0120-2427115
Guarantor -|the name of Harish Shukla Area - interest, expenses and Thousand only} 02.03. 20231l 4 P-M Beneficiary - Punjab & only) zo.noida@psb.co.in APPENDIX IV
Mahamaya Prasad 35,74 5q.M1s ather charges etc thereon Sind IFS5C Code -
PSIBODZ1511 [Rule 8(1)]
31|BO - Railway Road |Flat No.F1116 First Floor Part of| Physical 15,07.2017 Rs.11,15,000/-| Rs.1,11,500/- (Rupee | A.c No. - 15111100000170 | 03.03.2023 | 20022023 | Rs.10,000- | Sh. Nitesh Kumar POSSESSION NOTICE
Ghaziabad Borrower - | Khasra No.377 Village Nasirpur Rs. 20.71.343- as on|(Rupee Eleven|One Lakh Elaven | Ale Name - ZO Moida Ale| 11.00AM o | 02:00 PM 1o (Rs. Ten | Mobile - 8288044464 (For Immovable Property)
Ved Pal and Sheela | Nehru Nagar Ghaziabad in the name SIJ.I]E.EIEHT-', plus further Lakhs Fifteen| Thousand snd Five |E-Auction Name of| 01:00 PM 04:00 PM Thousand Email - : : : e i
Guarantor - Sushma | of Vedpal and Sheela Area - 71.07 interest, expenses and Thousand anly) Hundred only)|Beneficiary - Punjab & anly) g9 @psb.co.in mirf .a:é T'giﬂﬁir:ﬂeigﬁmaﬁ:ﬂgﬁnﬂg? Eﬁ;:fcige Assendlagajsg
Tyagi Sq.Mts other charges el theraon 02,03 20231 4PM Sind IFSC Code - Enforcament of Ea-:;uritg,- Intarast [Act, 2002 (54 of 2002)] and in exercise of
PSIBO0D21511 powers conferred under Section 13 (12) read with [rule 3] of the Security
TERMS & CONDITIONS: Interest (Enforcement) Rules, 2002 issued a demand notice dated 30.11.2022

1. The e-Aucton is being held on “AS 1S WHERE 15" and “AS 1S WHAT IS BASIS".
2. Tothe bestof knowledge and information of the Autherised Officer, there is no encumbrance on any property. However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of propertyfies pul on
auction and claims/ rights/ dues/ effecting the property, prior to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed 1o constitute any commitment or any representation of the bank. The property is being
sodd with all the existing and future encumbrances whether known or unknown to the bank. The Authorised Officer/ Secured Creditor shall not be responsible in any way for any third party claims/ rights/ dues.
3. It shall be the respansibility of the bidders to inspect and satisfy themsedves about the asset and spacification before submitting the bid.

4. The intended bidders who have deposited the EMD and require assistance in creating Login 1D & Password, uploading data, submiting bid, training om e-bidding process elc., may contact Help Desk: +91 -

7291981124, 72919681125,7291981126, Helpling e-mail ID- support@bankeauctons.com and forany property related query may contact Authorized officers during the office hours on any working day.
5. Only buyers holding valid User ID! Password and confirmed payment of EMD through NEFT/ RTGS shall be eligible for participating in the e-Auction process.
B, Theinterested bidders, who have submitted their EMD not below the 105 of Reserve Prica through online mode before 02-03-2023 at 4.00 P.M. shall be eligible for participating in the e-bidding process. The e-Auction of above properties would

be conducted exactly on the scheduled Date & Time as mentioned against each property by way of inter-s2 bidding amongst the bidders. The bicdder shall improve their offer in multiple of the amount mentioned under the column "Bid Increase
Amount” against each property. In case bid is placed in the [ast 5 minutes of the closing time of the e-Auction, the closing time will automatically get extended for 5 minutes (subject o maximum of unlimited extensions of 5 minutes each). The
bidder who submits the highest bid amount {not below the Reserve Price) on closure of e-Auction process shall be declared as Successful Bidder and a communication to that effect will be issued through electronic mode which shall be subjectto

approval by the Authorized Officer! Sacured Creditar.

7. The EamestMoney Deposit (EMD) of the suceessiul bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders shall be refunded. The Earnest Money Deposit shall not bear any interest. The successful bidder
shall have to deposit 25% of the sale price, adjusting the EMD already paid, immediately of the acceptance of bid price by the Authorised Officer and the balance 75% of the sale price on or before 15th day of sale or within such extended period as

agreed upaon in writing by and solely at the discretion of the Authorised Officer. In case of default in payment by the successful bidder, the amount already deposited by the offer shall be Rable to be forfeited and property shall be put to re-auction and
the defaulting bidder shall have no claim/ nght in respect of property/ amount.
8. The prospective gualified bidders may avail online training on e-Auction from Mis C1 India Pvt Ltd, Prior to the date of e-Auction. Neither the Authorised Officer / Bank nor Mis C1 India Pyt Ltd., shall be liable for any Intermet Network problem and
the interested bidders to ensure that they are technically well equipped for participating in the e-Auction event,
8, The purchaser shall bear the applicable stamp duties! additional stamp duty! transfer charges, fee etc. and also all the statutory! non-statutory dues, taxes, rates, assessment charges, fees etc. owing to anybody prior and future.

10.
1

Mote: This is also a notice to the borrower/guarantors/mortgagors of the above loan under Rule 8{6) of the Securitisation and Reconstruchion of Financial Assets and Enforcement of Security Interest Act -2002 about holding E-auction for the sale

STATUTORY 15/30 DAYS SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

of the secured assats on the above mentioned date if his ftheir dues are not cleared in ful.

Date : 14-02-2023,

Place : Noida

Authorised Officer,

TheAutharized Officer ks not bound to acceptthe highest offer and the Authorized Officer has the absolute right to acceptor reject any or all offer(s) or adjourn/ postpone! cancal the e-Auction without assigning any reason thereof,
. The bidders are advised to go through the detailed Terms & Conditions of e-Auction available on the Website (hitps-iwww.bankeauctions.com) of Mis C1 India Pvt. Lid before submitting their bids and taking partin the e-Auction.

Punjab & Sind Bank

Calling upon the bomower 1. MIS N A S Engineering Works (Borrower) 2. Mr.
Mohd. Naimuddin S/o Shri Gaffar (Proprietor/Mortgagor) 3. Shri Manjoor
Ahmed S/o Shri Gaffar with Noida Sector 83 Branch Lo repay the amount
rmantionad in the notica being Rs. B3,76,109/- (Rupeas Eighty Three Lakh
Seventy Six Thousand One Hundred Nine Only) within &0 days from the
date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
barrower and the pubhic in genaral that the undarsigned has laken possession
of the proparty described harein below in exarcisa of powers confarred on him
under sub section (4) of saction 13 of Act read with rule B of tha Security
Interest (Enforcement) Rules, 2002 on this the 13th day of February of the
year 2023,

The Borrower in particular and the public in genaral is heraby cautionad not fo
daal with the properly and any dealings with the proparty will ba sulyect o tha
charge of the Indian Bank for an amount Rs. 83,76,109/- (Rupees Eighty
Three Lakh Seventy Six Thousand One Hundred Nine Only) and interest
thereon,

The bormower's attention is invited to provisions of sub section (8) of section 13
ofthe Act, in respect of time available, o redeam the securad assets.

DESCRIPTION OF THE IMMOVAEBLE PROPERTY :

1- All the part and parcel of the Rasidential Plot and building at Khasra MNa. 588,
Village - Roja Jalzlpur, Fargana and Tehsi; - Dadn, Distt- Gautam Budh Nagar
(LLP) admeasurng 208.18 Sg Mir. (249 Sg yards) in the name of Mohd
Maimuddin Sio Mr, Gaffar

Bounded by :

Morth : Plotof other South: 20 Feet Wide Road

East : Plotof Seller, Wast : Plotof purchaser

2. 1- All the part and parcel of the Residential Plot and bullding al Khasra No.
G040, Village - Roja Jalalpur, Pargana and Tahsi; - Dadri, Disti- Gautam Budh
Magar (U.P.) admeasuring 209,88 Sq Mir in the name af Maohd Naimuddin Sio
hdr, Gaffar,

Bounded by : As perdocument

Dated: 13.02.2023
Place: Maoida

Authorizsed Officer
{ Indian Bank)

= : ) Zonal Office: D-211/2 E-AUCTION "APPENDIX-IV-A" [SEE PROVISO TO RULE 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
IER L L ﬁ Indian Bank . i E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
RIS ALLAMASAD Sector-61, Noida SALE NOTICE [y Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the publicin general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged/charged to the Indian Bank, Secured Creditor, the possession (Constructive/Physical/Symbolic) of which has been taken by,
the Authorised Officer of Indian Bank, concerned Branch, Secured Creditor will be sold on "As is Where is", "As is what is", and "What ever there is" basis on below mention dates, for recovery of under mentioned dues & Future interest, charges and costs etc as detailed below
due to Indian Bank, concerned Branch, secured Creditor form the following Borrower/Guarantor/Mortgagor. The reserve price and EMD amount for each property has been furnished below. The specific details of the property intended to be brought to sale through e-auction|
mode are enumerated below:
Sr. Name of the Branch & Name of the Borrower/Guarantor Outstanding Dues Details of Security Placed on auction Reserve Price| Bid incremental Date and Time o Nodal Branch
No. Type of Possession EVD amount E-Auction Account Details
1. |Branch: Navyog Market (eAB) Ghaziabad Rs. 26,49,983/- All the part & parcel of House No. 51, Ground and First Floor (With Roof Rights), situated af Rs. 33.21 Lakh| Rs. 25,000/ 03.03.2023 Indian Bank, Noida Branch
Borrower & Mortgagor : Mrs. Laxmi W/o Mr. Rajan, Address-1: House No. 642, Vivekanand Nagar, Ghaziabad, Uttar Pradesh - 201001 (ason 02.06.2022) | Vivekanand Nagar, Sector - 04, Tehsil & District Ghaziabad, Uttar Pradesh - 201001, Total Area i Rs. 3.33 Lakh From 11:00 AM til| Sector-61, Noida
Address-2 : House No. 51, Sector - 04, Vivekanand Nagar, Ghaziabad, Uttar Pradesh-201001 Symbolic 38.018 Sq Mtrand Covered Area (Including Ground Floor, First Floor & Balcony) —79.21 Sq.mtr. 05:00 PM Alc No. 6102699146
Address-3 : House No. 406, Rahul Vihar, Daulatpura, Ghaziabad, Uttar Pradesh - 201009 Boundaries : East:9.15 Meter Wide Road West: House No. 60 I[FSC: IDIBOOON108
Mrs. Laxmi W/o Mr. Rajan (Legal Heir of deceased Borrower & Mortgagor Late Mr. Rajan S/o Mr. Sati Ram) Address-1 : House No. 642, Vivekanand North : House No. 50 South : House No. 52
Nagar, Ghaziabad, Uttar Pradesh-201001 Address-2 : House No. 51, Sector- 04, Vivekanand Nagar, Ghaziabad, Uttar Pradesh-201001
Term Loan Alc no. 50457717902
2. |Branch: Navyog Market eAB Ghaziabad Rs. 53,52,413/- All the part and parcel of Flat No. 268-A, Ground Floor, Pocket-C, Mayur Vihar Phase-Il] Rs.78.73 Lakh| Rs. 25,000/ 03.03.2023 Indian Bank, Noida Branch
Borrower & Mortgagor : Mr. Rahul Dev Tejrana S/o Mr. Sukhbir Singh Tejrana, Address-1 : H. No. 267-A, Pocket-C, Mayur Vihar Phase-Il,|  (as on 01.12.2021) | New Delhi - 110091, Area Admeasuring — 65.00 Sq. Mtr. and property in the name of Mr. Rahul~Rs.7.88 Lakh From 11:00 AM till Sector-61, Noida
New Delhi- 110091 Address-2 : Tejrana Cable Network, A-4, Acharya Niketan, Mayur Vihar Phase-1, New Delhi- 110091 Physical Dev Tejrana S/o Mr. Sukhbir Singh Tejrana & Mrs. Pammi Tejrana W/o Mr. Rahul Dev Tejrana 05:00 PM Alc No. 6102699146
Mr. Rahul Dev Tejrana S/o Mr. Sukhbir Singh Tejrana (Legal Heir of deceased borrower & mortgagor Late Mrs. Pammi Tejrana) Address : H.No. Boundaries : East: Raasta/Park West: FlatNo. 267-A IFSC: IDIBOOON108
267-A, Pocket-C, Mayur Vihar Phase-II, New Delhi - 110091 Miss Niharika Tejrana D/o Mr. Rahul Dev Tejrana (Legal Heir of deceased borrower & North : FlatNo. 269-A South: Passage
mortgagor Late Mrs. Pammi Tejrana) Address : H.No. 267-A, Pocket-C, Mayur Vihar Phase-Il, New Delhi - 110091
Guarantor: (1) Mr. Sant Lal Nim S/o Mr. Chhang Lal Nim Address: R/o HNo 9/461, Khichripur, New Delhi-110091 (2) Mr. Deepak Kumar Tejrana
S/o Mr. Sukhbir Singh Tejrana Address: H No 9/461, Khichripur, New Delhi-H No 9/474, Khichripur, New Delhi-110091
Term LoanA/c no. 50063221550
3. |Branch: Navyog Market eAB Ghaziabad Rs. 1,28,73,350/- | All the part and parcel of residential property at Flat No. S-3, HIG Type, 2nd Floor, Satyadeeg Rs. 103.98 Lakh| Rs. 25,000/- 24.03.2023 Indian Bank, Noida Branch
Borrower(s) : M/s D P Steels Prop Mr. Prakash Singh (ason 01.12.2021) | Residency Built on plot no. R-9/215, Sector-9, Rajnagar, Ghaziabad, Uttar PradesH Rs 10.40 Lakh From 11:00 AM til| Sector-61, Noida
Address-1: 195, Loha Mandi, Ghaziabad, Uttar Pradesh-201009 Symbolic Super Area: 1268 Sq Ft (Covered Area: 1028 Sq Ft) & property in the name of Mr. Harsh Kuma 05:00 PM Alc No. 6102699146
Address-2: Major Asharam Tyagi Marg, Khasra No. 1180, Krishna Nagar, Meerut Road, Ghaziabad, Uttar Pradesh - 201001 S/oMr. Nawal Singh. IFSC: IDIBOOON108
Proprietor(s)/Borrower & Guarantor : Mr. Prakash Singh S/o Mr. Jag Mohan Singh; Address: 216-A, Old Panchwati Colony, Ghaziabad, Uttar Boundaries :
Pradesh - 201001 Guarantor & Mortgagor : Mr. Harsh Kumar S/o Mr. Nawal Singh; Address: S-3, Satyadeep Residency, Plot No. R-9/215, East: FlatNo.S-4 West: Side Set Back and after that Road 80 ft wide
Sector-9, Rajnagar, Ghaziabad, Uttar Pradesh - 201002 North : Side Set Back and after that other plot South : FlatNo. S-2
Cash CreditA/c no. 50438842074
4. |Branch: Navyog Market eAB Ghaziabad Rs. 4,44,518/- All the part and parcel of property bearing F-175 A1, Sector-11, Pratap Vihar, Ghaziabad Rs. 11.80 Lakh| Rs. 25,000/- 24.03.2023 Indian Bank, Noida Branch
Borrower & Mortgagor : Mr. Raj Kishore Singh S/o Mr. Bhagwan Singh; Address-1 : Flat No. 175 A-1, First Floor, Block F, Sector-11, Pratap|  (as on 11.04.2022) | (Without Roof Rights), Area Approx 17.40 Sq. Mtr. and property in the name of Mr. Raj Kishord™ Rs. 1.18 Lakh From 11:00 AM till Sector-61, Noida
Vihar, Ghaziabad - 201009 Address-2 : Vill Hazratpur, Wazidpur, Sector-63, Noida, Distt Gautam Buddha Nagar - 201301 Address-3 : Village Symbolic Singh S/o Mr. Bhagwan Singh 05:00 PM Alc No. 6102699146
Ahirauli, PostKhadda, Distt Kushinagar, Uttar Pradesh - 274304 Boundaries : East: FlatNo. 151 West: FlatNo. 176 A1 IFSC: IDIBOOON108
Guarantor : Mr. Mohd Sohail S/o Mr. Mohd Nazim; Address-1 : B-18/3, Sector-71, Noida, Distt Gautam Buddha Nagar - 201304 North : 20’ wide road on ground floor South : FlatNo. 175A1
Address-2 : Shop No. 1, Pradhan Market, Sector-63, Noida, Distt Gautam Buddha Nagar - 201301
Guarantor : Mr. Salekchand S/o Mr. Vedu Yadav; Address : 175, Village Hazratpur, Wazidpur, Sector-63, Noida, Distt Gautam Buddha Nagar-201301
Term Loan Alc no. 50028352370
5. |Branch: Navyog Market eAB Ghaziabad Rs. 4,06,561/- All the part and parcel of Flat No. lind E/253, EWS, Ground Floor (Without Roof Rights)] Rs.13.30 Lakh| Rs. 25,000/ 24.03.2023 Indian Bank, Noida Branch
Borrower & Mortgagor : Mr. Sanjay Kumar S/o Mr. Kameshwar Prasad; Address-1: lind A, Plot No. 152, House No. 101, Sector-2, Vaishali,|  (as on 07.04.2022) | area approx. 28.74 Sq. Mtr., situated at Sector-2, Kaamna, Vaishali, Ghaziabad, Uttar Pradesh ™ Rs. 1.33 Lakh From 11:00 AM til Sector-61, Noida
Ghaziabad -201019 Address-2 : Flat No. E-253, Kaamna (EWS Flat), Sector-2, Vaishali, Ghaziabad - 201019 Symbolic and property in the name of Mr. Sanjay Kumar S/o Mr. Kameshwar Prasad 05:00 PM Alc No. 6102699146
Guarantor : Mr. Ajay Kumar Jha S/o Mr. HN Jha; Address : G-7, 118-B, Sector-IIA, Vaishali, Ghaziabad - 201019 Boundaries : East:Road West: FlatNo. 252 IFSC: IDIBOOON108
Guarantor : Mr. Rabindra Kumar Singh S/o Mr. Narottam Singh; Address : [I-A/153, Vaishali, Ghaziabad - 201019 North : FlatNo. 254 South : Open Land
Term Loan A/c no. 50015133501
6. |Branch: Navyog Market eAB Ghaziabad Rs. 15,01,787/- All the part and parcel of Entire Second Floor build up Plot No. B-79 (with roof rights), covered Rs. 50.27 Lakh| Rs. 25,000/ 24.03.2023 Indian Bank, Noida Branch
Borrower & Mortgagor : Mr. Satish Kumar S/o Mr. Jai Pal Singh; Address-1 : House No. 333, Jai Prakash Nagar, Street No. 3, New Daulatpura,| (as on 12.05.2022) | area approx. 93.25 Sq. Mtr., situated at Block-B, Gagan Enclave, Near Hadbast Village™ Rs. 5.03 Lakh | From 11:00 AM till Sector-61, Noida
Ghaziabad-201001, Address-2 : B-79, Second Floor, Gagan Enclave, Ghaziabad - 201009, Address-3 : Satish General Store, Shop No. 1, Yadav Symbolic Dundahaira, Pargana Loni, Tehsil and District Ghaziabad, Uttar Pradesh and property 05:00 PM Alc No. 6102699146
Nagar, Lal Kuan, Ghaziabad - 201002 in the name of Mr. Satish Kumar S/o Mr. Jai Pal Singh and Mrs. Shikha Chaudhary W/a IFSC: IDIBOOON108
Borrower & Mortgagor : Mrs. Shikha Chaudhary W/o Mr. Satish Kumar, Address-1 : House No. 333, Jai Prakash Nagar, Street No. 3, Mr. Satish Kumar
New Daulatpura, Ghaziabad -201001 Address-2 : B-79, Second Floor, Gagan Enclave, Ghaziabad —201009 Boundaries : East: PlotNo. B-80 West: Plot No. B-78
Guarantor : Mr. Jagpal Singh Yadav S/o Mr. Lal Chand; Address : House No. 13, Near FMS College, Yadav Nagar, Lal Kuan, Ghaziabad - North : Road 9 Mtr Wide South : PlotNo. B-84
201002 Guarantor : Mr. Sunil Kumar S/o Mr. Nathu Singh; Address : House No. 49, Nasirpur, Ghaziabad — 201002
Term LoanA/c no. 50031466008
7. |Branch: Navyog Market eAB Ghaziabad Rs. 3,89,405/- All the part and parcel of House N. 576 M at Village Jatwara Kalan, Pargana Loni| Rs.42.20 Lakh| Rs.25,000/- 24.03.2023 Indian Bank, Noida Branch
Borrower & Mortgagor : Through legal heirs of Late Mr. Umesh Chand Verma S/o Mr. Heera Lal; Address: 111/B, Naya Kallupura, Near| (as on 06.04.2022) | Tehsil & Distt Ghaziabad, Area admeasuring 41.80 Sq Mtr & property in the name of Rs. 4.22 Lakh From 11:00 AM till Sector-61, Noida
Ghaziabad Public School, Ghaziabad - 201001 Symbolic Late Mr. Umesh Chand Verma 05:00 PM Alc No. 6102699146
Borrower : Mrs. Meena Verma W/o Late Mr. Umesh Chand Verma; Address: 111/B, Naya Kallupura, Near Ghaziabad Public School, Ghaziabad - 201001 Boundaries: East:Rasta10ft West : Plot of others IFSC: IDIBOOON108
Guarantor : Mr. Satya Prakash; Address: H. No. 41, Kallupura, Dasna Gate Road, Ghaziabad - 201001 North : Rasta 15 ft South : Plot of others
Guarantor : Mr. Lalit Vinayak; Address: A-66, Jeevan Vihar, Near Razapur Phatak, Ghaziabad - 201001
Term Loan A/c no. 20465185595
Bidders are advised to visit the website (www.mstcecommerce.com) of our auction service provider MSTC Ltd to participate in online bid. For Technical Assistance Please call MSTC HELPDESK No. 033-22901004 and other help line numbers available in service providers help desk. For Registration status with MSTC
Ltd, please contactibapiop@mstcecommerce.com and for EMO status please contact ibapifin@mstcecommerce.com.
For property details and photograph of the property and auction terms and conditions please visit: https://ibapi.inand for clarifications related to this portal, please contact help line number'18001025026' and '011-41106131".
Date: 14.02.2023, Place: Ghaziabad AUTHORISED OFFICER, INDIAN BANK
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